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Statement-li|

Central grant released to States/UTs during the years
1994-95, 1995-96 and 1996-97 under the Scheme
of Grants to Rural Schools

(All amounts in Rupees)

SI. State/UT 1994-95 1995-96  1996-97
No.
1. Andhra Pradesh 11,87.041 3,551,499 3,81,173
2. Arunachal Pradesh  1,00,000 21,600 -
3. Assam - 9,41,596 -
4. Bihar 6.77,323  7,85,967 -
5. Goa - 99,100 -
6. Gujarat - 2,00,000 99,346
7. Haryana 99,965 63,420 1,00,000
8. Himachal Pradesh 579,527 11,44,634 1,00,000
9. Jammu and Kashmir 1,63.245 - 1,583,455
10. Karnataka 522,008 295755 1,00,000
11.Kerala 84,925 - -
12. Madhya Pradesh 1,00,000 95,934 -
13. Maharashtra 296,910 1,00,000 -
14. Manipur 10,98.853 6,116,673 34,949
15. Meghalaya - - -
16. Mizoram . - -
17.Nagaland 9.00.000 1,00,000 -
18. Orissa 12,67.110 198,226 7,57,409
19. Punjab - 1,00,000 1,00,000
20. Rajasthan - 1,49,595 -
21. Sikkim - - -
22. Tamil Nadu 2,52,311  1,30,700 -
23. Tripura 94095 7,54,289 73,175
24. Uttar Pradesh 199515 1,73,570 2,93,709
25 West Bengal 2,35271  1,29,080 -
Union Territories
1. Andaman & Nicobar - - 2,568,198
Islands
2. Chandigarh - - -
3. Dadra & Nagar Haveli - - -
4. Daman & Diu - - -
5. Delhi - - -
6. Pondichery - - 96,086
7. Lakshadeep - - -
Grand Total 78,568,099 6461,638 25,47,800

SHRAVANA 20, 1919 (Saka)

to Questions 194

Statement-V

Sports Projects Development Area (SPDA) Centres
sanctioned for M.P under the Scheme of Grants for
Creation of Sports Infrastructure

Remarks.

SI. Location of the Amount Amount
No. project. approved  released
(in lakhs) (in lakhs)

1. SPDA Centre at 10.00 10.00
Dhar.

2. SPDA Centre at 29.50 29.50
Jabalpur.

3. SPDA Centre at 23.00 13.00
Raipws.

4. SPDA Centre at 32.00 32.00
Sehore.

5. SPDA Centre at 15.00 15.00
Gwalior. '

Statement-V

Statement showing the details of stadia sanctioned for
M.P.and the quantum of assistance sanctioned against
each during the years 1994-95, 1995-96 and 1996-97
under the Scheme of Grants for Creation of
Sports Infrastructure

SI. Name of the

Amount Amount Remarks.

No. project and approved released

location (in lakhs) (in lakhs)
1. Mini Stadium at 18.00 - PR is
Balod, Durg Dist. awaited
2. Multipurpose Indoor 19.975 - PR is
Games Hall at awaited
Burhanpur, East
Nimar Dist.

3. Stadium at Morena. 12.00 2.50 Amount. of
Rs. 9.50 lakh
shall be
released on
receipt of
UC/PR.

4. Sports Stadium 6.00 - PR is

(Chhatrasal Sports " awaited

Stadium) at Pichhore,
Shivpuri Dist.

[English]
Sports Complexes

3037. SHRI VIJAY _PATEL : Will the Minister of
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HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the number of sports complexes existing at
present in Gujarat;

(b)  whether the Government propose to construct
some more sports complexes in the state; and

(c) if so, the financial assistance the Union
Governemnt have earmarked for the development of sports
there ?

THE MINISTER OF HUMAN RESOURCE DEVELOP-
MENT (SHRI S.R. BOMMAI) : (a) As per information
furnished by the State Government of Gujarat, there is a
Sport Complex at Gandhinagar which stands converted into
a SAl Western Regional Centre. Besides, the State
Government have constructed District Sports Complexes
at Bhavnagar Nadiad, Limbdi, Devgarh Beria and Patan.

(b)  No. Sir.
(c) Does not arise
Tourism Projects in Maharashtra

3038 SHRI NARAYAN ATHAWALAY : Wil the
Minister of TOURISM be pleased to state :

(a) the present status of ongoing tourism proposals
in Maharashtra project-wise as on June 30, 1997;

(b) whether the Government have received propos-
als seeking financial assistance for promotion of Tourism
in Konkan and Goa belt;

(c) if so, the details thereof;
(d) the action taken thereon ?

THE MINISTER OF TOURISM AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHR! SRIKANTA JENA) : (a)
As per the information available the presem status of
tounsm project in Maharashtra which are under implemen-
tation by the State Government with Central financial
asststance is as given below -

S.No. Project Status

1. Tourist Complex at Clearances obtained.

Ganapatipule

2. Tourist Complex at Clearances obtained.

Mahabaleshwar

AUGUST 11, 1997

3. Beach cottages at Clearances being
Harihareshwar obtained.
4.  Lake View Resort at Clearances being

Bhandardara

obtained.
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S No. Project Status

5. Tourist Complex at
Fardapur

Clearances being

obtained.

6. Tourist Complex at -
Kunkeshwar & Dajipur

Clearances being
obtained.

7.  Tourist Complex at Land identified.

Gaganbavda

8. Wayside facilities at Land yet to be
Kudal identified.

9. Tourist Complex at Land identified.
Vijaydurg
10. Tourist Complex at Washim Tenders being called.

11. SEL show at Shaniwarwada. Work in progress.
Pune

12. Purchase of Caravans Being processed.

13. Konkan houses at Work yet to be stan.
Harihareshwar and

Ganapatipule

14. Tourist Complex-cum-Craft
Centre at Village Pinguli

Work yet to start.

(b) to (d) In Consultation with the State Government,
the Department of Tourism has prioritised a few projects
in Konkan-Goa belt for Central Financial Assistance during
1997-98. These include Expansion of Tourist Resort at
Ganapatipule, construction of toilet facilities at Raigad and
Sindhudurg and preparation of a feasibility report for
Sindhudurg Speical Tourism Area.

Investment in Civil Aviation Sector

3039. SHRI ANNASAHIB M.K. PATIL : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) the estimates of fresh investment in civil aviation
sector both from foreign companies and domestic private
sector companies during the current year,

(b)  the major private sector investment proposals
cleared recently or under active consideration of the
Government; and

(c) the present status of the proposal regarding
establishing new International Airport near Mumbai to meet
the demand perceptions/growth in international traffic ?

THE MINISTER OF STATE IN THE MINISTRY OF
CIVIL AVIATION AND MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS (SHRIMATI
JAYANTHI NATARAJAN) : (a) and (b) The proposals
involving foreign/private participation cleared by Govern-
ment are enclosed a Statement |, Il and lll. On the airport



